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Pion.Mr. S .N .  Prasad, J .M . 
Hon. Mr. V .K . S e t b ,  A .M .

. None responds on behalf of the 

applicant. Shri Anil Srivastava, 

learned counsel for the respondents 

is present. This is notevjorthy 

that on the last two dates also 

i . e .  on 6-7-93 and .27-1-94, none 

responded on behalf of applicant.

Thus, this being so, this 0 .A .N o .215/90. 

is dismissed for the default of the 

applicant and for non-prosecution.
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